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 ‘FIXATION  OF  LIMIT  ON
 BORROWINGS  BILL

 By  Shri  George  Fernandes

 [Translation}

 SHRI  GEORGE  FERNANDES
 (Muzaffarpur):  Mr.  Chairman  Sir,  |  beg
 to  move:—

 “That  the  Bill  regarding  for  action
 of  limit  on  borrowings  by  the
 Government  of  India,  be  taken  in
 to  Consideration.”

 VAISAKHA  2,  1916  (SAKA)  on  Borrowings  Bill  562

 [English]

 MR.  CHAIRMAN:  Mr.  Femandes,
 you  may  defer  your  speech  for  the  next
 time,  please.

 The  House  stands  adjourned  to
 meet  again  on  Monday,  the  25th  April,
 1994  at  11.00  hrs.

 18.39  hrs.

 The  Lok  Sabha  then  adjourned  till
 Eleven  of  the  Clock  on  Monday,

 25  April,  1994/Vaisakha  5,
 1916  (Saka)


